It iz important that the cycle of violence mugt come to an end, and, et me conclude, Sir, by
once again warmly thanking all hon. Members and appealing to the people of Jammu and Kashmir,
especially, young men and women, especially parents. Please work with us and put an end to this
current cycle of violence so that we will pick up the threads, we will reactivate the palitical process
and we will through dialogue find sclutions that will bring equity, justice and honour to all sections of

the people of Jammu and Kashmir.

MESSAGE FROM LOK SABHA
The Appropriation (No. 4) Bill, 2010

THE SECRETARY GENERAL: Sir, | have to report to the Houge the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

"in accordance with the provisions of rule 96 of the Rules of Procedure and Conduct of
Business in Lok Sabha, | am directed to enclose the Apprapriation (Na. 4) Bill, 2010, as passed by
the Lok Sabha at its sitting held on the 5th August, 2010,

The Speaker has certified that this Bill is a Money Bill within the meaning of article 110 of the

Congstitution of India.”
Sir, lay & copy of the Bill on the Table.
MR. DEPUTY CHAIRMAN: The House stands adjourned till 2.30 p.m.

The House then adjoumed for lunch at thirty-five

minutes past one of the clock.

The House re-assembled after lunch at thirty-nine

minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA) in the Chair.
PRIVATE MEMBERS' BUSINESS
Resolution to constitute an environment adaptation and mitigation fund

SHRI N.K. SINGH (Bihar): Thank you, Sir. | had, while making an intervention an the lest
occasion an thig subject, made some suggestions for the constitution of a fund for mitigation and

adaptation on ervironmental challenges. In that first intervention of mine, | had given an overall global
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framework of why we needed such a fund, what the coste are likely to be and what are the various
dimensions on account of adaptation and mitigation problems. And, in addition to financing a
technology, we needed to take a haolistic view of the entire issue. In today's intervention of mine, Sir,
| wish to concentrate on two besic problems. First, how to raise the money? From what sources?
And, to recall that, cne of the principal objectives of the Environmental Adaptation and Mitigation
Fund ig to move away from inefficient highly polluting energy intensive industries. Second, how to
spend the money ? This goes beyond merely the normal question of expenditure, but into the deeper
question of how to make the governance of this fund multi-disciplinary, complementary and catalyst
to the efforts of the private sector which i capable of keeping pace with the emerging science and

technology on this issue.

| want to be clear about the scope of what | am discussing here today, Sir. Thig is not a fund to
address every challenge of erwiranment. It ig not, because those challenges are far more complex.
What | am focusing on today is how we can best uge innovative public finance mechanisms 1o both
push people away from unsustainable practices and pull new technologies and practices that are

more sugtainable and support the adaptation effort of the Government.

Let me alzo =say that while making the suggestions, | am conscious of the broad inequalities of
the economy, namely, the large parts of the country don't have access to energy at all, and,
therefare, there must be a floor level of minimum energy availability in any effort which we design. Let
me also just remind your, 3ir, that estimates which have been made, globally speaking, on what it
wolld cost for mitigation and adaptation efforts to bring the green house emigsion to levels which are
congidered safe on current scientific estimates, they would reguire an investment of two hundred
billion dollars to ane trillion ddllars per annum. These estimates can increase if, for instance, the
scientific community cames to the conclusion that the present levels of projected reduction in green

house emigsion should be more aggressive in order to really deal with the ervironmental challenges.

Let me now directly go to the impartant guestion which | had raised: How to raize the money

for the Environmental Adaptation and Mitigation Fund in India? Clearly, Sir, the first and the one
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obvious source g to have & carbon tax in order to promote low carbon intensive activity. Thig creates
g push for cleaner technology. We already have energy cess an coal to start with. So, what | will
discuss s how to complement and supplement this broad measure of cess an coal in ather
dimensgionz. This Environment Adaptation and Mitigation Fund would complement the coal tax by
focusing more on downstream fuel use, specially highly-polluting fuels as well as fuel use for upper
income groups. Some other revenue streams to tap these, which are congistent with this approach,
are these. Firet, a diversion of cess on aviation turbine fuel. We clearly harmanige this across the
States to reduce distartiong, but one aption is to keep the level the same while diverting some part of
their accrual of this aviation turbine fuel cess towards the Environmental Adaptation and Mitigation
Fund. This, Sir, is aleo guite consistent with the recommendations of the global discussion of tax on
alr travel. Second, taxing emall fossil-fusl power generation, including smaller captive power plants.
This iz actually inefficient power generation and ig, unfortunately, encouraged by the current
electricity policy scenario. Raising the cost of substitutes for an efficient public network would create
more pressure for faster improvement in the electricity sector. Third, a surcharge on per capita
energy usage above a certain level . This would only hurt the mare elite class, and, therefore, it would
protect the poor. This would preserve the access to electricity, such as it ig, for essential needs, but
wolld also encourage those who can afford to trim their electricity bills by investing in more efficient

electricity appliances.

The modalities of applying this need to be worked out, given the concurrent jurisdiction aver

electricity policy and state dominance in setting electricity prices.

Fourth, increase taxes on lower-grade (higher emissions) fuel. This would also encourage the
intracuction of higher-grade fuels, which in turn opens up possibilities for increased use of existing
cost-effective technologies to reduce emigsions from mobile sources. India cannaot currently take
advantage of advances in automaobile engine filters and emission-reducing parts since low-grade fuel

damages these components.
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The funds from these sources, cesses, dlso need o be supplemented by general budgetary
support for "pulling” greener technologies and practices and for accelerating adaptation.
Fortunately, this year, the Finance Minister's Budget had a whole chapter on what additional
budgetary support the Government proposes to give which can supplement the garnering of

resources from these special sources.

Overall, fagter development is the best adaptation to climate change. We all know that
includes investing in skills, knowledge, better infrastructure, etc., which can really alter the
economy's present pattern. Funds can be further leveraged by ring-fencing and creating & non-
lapsable fund of a corpus to enable barrowing against the future revenue stream from these special

sources which | have praposed here.

| will give just two examples of such non-lapsable funds. One ig the Central Road Fund.
Ancther iz the Intermational Finance Facility. It enables Government and enables borrowers to
hypothecate and barrow against future revenue stream to meet current expenditure. The fund should
also have legal clearances to accept international funds. Setting up of thig fund could help attract
more external funds by providing funders with some assurance of the purposes for which monies

would be used.

Sir, | now come to my second guestion. [t is: How to spend the money? What is the best way
in which this corpus, which is thus created, can be put to the most efficient use? In this context, |
firel propoge setting up of & Public Sector Challenge Fund to support the additional costs of making

current infrastructure more sustainable.

Thig initiative would allow Ministries and other bodies to apply for additional funding, resources
additional to what the budget has allocated, to convert standard projects to state-of-the-art

projects. It will be a kind of incentivicing existing projects.

Additional fiscal resources are necessary for public infrastructure investment both for
retrofitting — most of them have been retrofitted, you know that — and new anes, agriculture

research and development and extension, health care (dealing with new disease vectors arising out
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of climate change), and protecting public goods such as ecosystem linked with conflict and sacial

tensions connected with climate change.

With this structure, in which "additionality” is built into the application pracess, it may also be
passible to garner revenues from carbon markets. As we know, the state of carbon markets is
uncertain given pending revision in 2012, but it seems that any new regime will certainly continue
these kinds of "above-and-beyond-business-as-usual” initiatives. This Fund, which | have

propoeed today, would play an important role in channeling these funds for projects in India.

Thig institutional design will help us leverage large infrastructure funds rather than just replace
them, and the application process will ensure that the projects have 'owners’ and are mare likely to

succeed.

Secondly, | propose a programme of Publicly Backed Guarantess (PBGs) to support
research, development, and deployment of technologies or develop new ones in the energy, water
supply, agricultural, forestry, and livestock. You will notice that | am requesting Publicly Backed
Guarantees instead of subsidies. The advantage of Puklicly Backed Guarantees is that they can be
designed to keep the strength of market incentives and entrepreneurial insight while at the same time
leveraging public funds to jumpstart the market. Bazically, the public sector has to play an impartant
rale given the fact of risk of private investment. But we require gynergy between both public and
private efforts. There are, therefore, several kinds of initiatives from Publicly Backed Guarantees
which are especially relevant. First, Publicly Backed Guarantees for asset finance to encourage
financial institutions to lend to small businesses for upgrading them to cleaner technology. Right
now, access to finance ig a barrier far many small businesses and thelr effarts to upgrade, and we
want to remove this barrier because the significant impact for many of these small businesses could
be large. The initiative could include public guarantess for lcans for, say, auto conversion kits,
technology upgrades far brick makers, bakers, laundries, etc. — reducing emigsions from the millions

of high-emissions emall industry sources and mobile sources.

Second is, Publicly Backed Guarantees for international technology transfer ventures. This

fund that |am proposing could waork with existing multilateral agencies and export finance agencies in
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countries with technologies relevant to India to create a floor on the rigk of deploving and adapting a
technology. A committee of technology, financial sector and governance experts should be formed

to design an initial set of such mechanisms.

Sir, lalzo prapose for the consideration of the Government the launch of something that | call
an ‘inducement prize’ outlined in the Mational Action Plan on Climate Change. We need to be
creative in supporting innovation for new energy sources and energy efficiency. One cutting-edge
mechaniem for funding innovation is inducement prizes. YWe all know that. It sets target specifications
for technology, invites competitors to produce it and competes for a prize of Government-led scaling
or Government contract. The Naticnal Programme an Impraved Biomass Cookstoves, for example,
is contemplating running an inducement prize for improved stoves ag a public health measure which

could have climate co-benefite by reducing black carbon and methane emissions.

| algo propoze to allocate g part of this proposed fund to be get azide for further inducement
prizes. Sir, we must invest in creating monitoring and measurement infrastructure to effectively
implement incentives for efficiency. Pricing policies that encourage efficient Lse of energy, water,
agriculture and other natural resources, for example, will be essential for encouraging, adaptation,
and, as a consequence, of course, mitigation. But, these require inwvestments - in better
documenting hydralogy for being able to assign and price water rights, in metering and redesign of
electricity supply to ensure a politically sustainable shift to a new eguilibrium of higher payment for

better services, etc.

Building institutions for greenhouse gas accounting that enables mare efficient and targeted
pdicies to efficiently reduce carbon hougse gas emissions ig imperative to deal with this challenge. In
this way, the fund invests in its own future, in the institutional underpinnings for becoming mare
effective. Carbon taxes and the variants which | have described are generally seen as an eagier and
cheaper form of regulating greerhouse emissions than cap and trade mechaniems because aof
relative ease of implementation and monitoring. Thig s important in & developing country like India in
which carbon houge gas accounting process g gtill nascent, and it can be difficult 1o track both

actions and outcomes.
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However, Sir, market-based mechanisms like cap and frade are generally mare effective at
ensuring that mitigation is undertaken in the most cost-efficient way . Carbon tax is also vulnerable to
palitical manipulation. It raiges revenues from a source chogen by policy makers and to be giventoa
source chosen by policy makers. There are, therefore, the oppartunities for manipulation - choosing

what to tax, choosing how to spend and chocosing on what to spend.

S0, we need to build up the underpinnings for being able to credibly implement market-based
mechanisms. Thig means strengthening the ability and incentives to measzure and account for carbaon
gas emissions. This proposed Environment and Adaptation Mitigation Fund will, therefore, support
the development of three important objectives. Firat ig, development of emigsion factors customised
1o the Indian context, to improve accuracy of accounting and reparting following global standards.
Second ig, development of a common registry and reporting mechanisms 1o encourage companies
that are already accounting to contribute thig information to public databases. Third and the most
important is, capacity bullding for greenhouse emission accounting. Sir, | also propose to get apart a
portion of the Fund, once it s created, for supporting the ongoing efforts of the Ministry of
Ervironment and Forests and the Pollution Control Boards to upgrade their environmental manitaring

netwaorks.

Overall, the Environment Adaptation and Mitigation Fund governance has to be built in

potential for new mechanisms to be proposed over time.

| propoee that the Fund to be overseen by 8 Board of Governors from public and private

gectors, with & rotating membership, clear criteria for joining and a transparent selection process.

Thig will enable the Fund to be nimble ag an incentive mechanism. It can add programmes ag

needed as science and technology evolves.

In conclusion, Sir, for the reasong which | mentioned, | beg to move this Resolution far the

constitution of an Environment Adaptation and Mitigation Fund.

The key features of the Fund, in short, are that the funding sources include proceeds from

targeted cesses that also create incentives to reduce emigsions ; general budgetary resources, which
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can then be leveraged through creative public finance; exterral resources flow related to global

sustainakbility .

The initial Fund activities are designed to ensure the use of the Fund to activate public sectar
activity by offering funds to support maving beyond business as ugual, activate private innovation
through innovative public finance and bulld the institutional capacity to track cutcomes and target

incentives maore effectively in future.

The Enviranment Adaptation and Mitigation Fund governance is designed to allow the Fund to
evolve a8 & coordinating force over time, which is essential for a fast-changing and wide-ranging

palicy action.

This, Sir, is an inescapable necessity to finance the huge cost that individual and society will
inevitably have to bear both for adaptation in short term and mitigation where outcomes inevitably
have a long gestation period. In the absence of an innovative financing mechanism, mere reliance on
traditional sources iz inadequate and unpredictable. Adaptation activities are necessary to enable an
orderly transition to mitigate the adverse effects of climate change facing the communities and
gsectors and enable adaptive respaonse. Mitigation, of courge, invalves a whade slew of measures
affecting different facets of life and enabling gainful economic activity to continue while reducing
carbon emission. | would urge the Government to accept this Resolution in the hope and belief that
based on best intermaticnal practices and given the enormaus repercussions it has on the present

and future generation we need to mowve away from business as usual and traditional approach.

Small boutigue funds from incremental sources are well behind the compelling necessity
curve. We need an infegrated approach. | have given some ideas on the necessity, the sources of
financing, the deployment of the resources, manitoring outcomes and the governance structure far

the Fund.

Let us, Sir, make a reasonable beginning. | very much hope and expect that the Gaovernment
wolld rige to the challenge, the challenge of our time, the compelling challenge in our face, and
constitute an Environment Adaptation and Mitigation Fund for the reasons and cbjectives which |
have outlined for the consideration of this House both today and in an intervention which | had an

opportunity to make on an earlier occasion. Thank you.
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3.00 P.M.

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): Dr. T. Subbarami Reddy. He is not there.

Shri E. M. Sudarsana Natchiappan .

DR. E. M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank you, Mr. Vice-Chairman, Sir. |
rise to speak on the Resolution moved by a very reputed former Revenue Secretary of Government of
Ihdia and present Rajya Sabha Member, Shri N. K. Singh. After his presentation in the last session
and also in this segsion, we can easily expect that he ig going to come out with a very good literary
work which can be followed by the developing and underdeveloped countries so that they can meet
the requirements of the renewal energy and also learn how to promaote research and technology
development. At the same time, they can know how to mabilize the financial resources for meeting
the situation. | hope, Mr. Singh is having the experience of being a Consultant in IMF also. Therefore,
hie suggestion, with all his experience, s very Lgefll for Lg to meet the situation. Sir, | wiould like to
suggest that the Indian situation is much different from the Vedic days. We are peaple wha loved the

nature, wha lived with the nature and who never hurt the nature. Our life was like that.

But it iz only subseguently, when the other countries started to invade India and tried to
change the culture of Indian people, that we started to deviate from our Hindu culture and, in the
name of development, we sacrificed many things of the nature and also hurt the nature. Now, we are
really suffering due to that. We have got polluted water; the mineral water, which was once a rich
man's property, has now become a normal usage of the middle class people too. Even it has gone
down 1o the level of villages where you cannot get water other than the bottled water. Similarly, even
our vegetables were, earlier, based on natural manures. With the propagation of pesticides and
fertilisers, we started deviating from getting it fram our own natural manures. We have started using
fertilisers only. Today, we have reached a new situation that has compelled to go back to the cld
method of using the natural manures. We can go away from using the fertilisers. We have to create a
balanced situation. That iz why | feel that it we empower the local people in villages and urban areas
too, they will know how to salve their own problem, but we are not giving them their own powers

which were taken away from them. We are not ready to give canstitutionally-accepted new powers
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to them. We want to show that as a carrot and stick policy; since you are getting a Panchayat Raj,
you have got the rights to decide yourself; you will get it; you will get it, but wait for some time!
Similarly, in urban areas, we are not following certain things which are happening in westerm
countries where they have gat their own accounting system of managing their rescurces and having
the community digcipline and ather things. But even, here, we want to follow the colonial system of
administration, rather than the management, or we want to alow the peaple to decide their own fate
by their cwn democratic process. Sir, we are going on reducing the power of 8 comman man; we are

going on taking away their powers and the community powers in the name of development.

Now, we have reached a situation from where nobody can save us from any natural
catastrophe. Naturally, we are losing all our natural wealth, including the minerals. We are losing the
foreste; we are losing the environment ; we are loging our health. Everybody, from an ordinary person
to & rich man, is spending more of hig maney nat an food, but on the medicines. There used tobe a
situation where educational ingtitutions used to come up very well. On health aspects, institutions
uged to come. MNow, only the nursing homes and hospitals are coming. A huge industry of medicine
is coming. A huge sum of maney is stolen from the ordinary person's packet. Not only that; they are
selling thelr own property to save themselves and their children from the enviranment catastrophe.
This Is the situation. In such a situation, we have to think how much we can extract from our own
natural resources; more 2o, we have also got renewable resources. | would like to concentrate on
the solar energy. 'Surya Namaskaram' is the system of praying to the almighty by the Hindus. The
Sun God is going to protect me the whole day; the Sun God is the super most power to my eyes,
and, therefore, it ie going to protect me, this is how every Indian starts his day. But are we utilizing
the sun fully? Are we utilizing the solar power fully? There iz the very wonderful UPA-II Government
which has propagated the Jawaharlal Mehru Saolar Migsion. It is a very successiul programme, which
has been mooted. Sir, they started thinking about one megawatt or five megawatts, but they have

not started working on whether a consumer can be made a praducer.
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We should borrow ideas which are good. Mahakavi Bharathi Lsed to say: wherever there ig
knowledge, you bring that here and Wtilize it for the welfare of the people. The Germans are utilizing
it. They have done it in a big way. They have installed solar panels in every house. The Government ig
subsidizing it. The energy produced in every house there is taken to the National Grid. Whatever
energy ig produced through solar panels in every house, that is taken to the National Grid every day.
They are paid six times maore than the normal price. At the same time, they can utilize that energy for
their own purpoze alsa. They are benefited In two ways. Firstly, in thig way, the consumer becomes
the producer. That is what should be done in India. In India, people live in remote villages. For going
from ane village to ancther village, we need to travel a minimum of 25 kilometres. If we lay electricity
wires from one village to another village, the transmission cost and the loss itgelf will come to more
than 40 to 456 per cent. This ig simply for putting up some lamps at certain places. That is not for
providing electricity for 24 hours & day. The farmers are not able to plough their fields because there
i= no electricity. Electricity is available for only five to gix hours. Our poor villagers are not getting that
benefit. So the solar energy needs to be ulilized properly. Even our own science and research
institute at Jodhpur has developed a project. | have also seen a presentation made by a Government
agency where it was shown that by putting up even a small panel, half-horge power to cne-horse
power, at places where wells are avallable, power can be generated and it can be utilized for 24
hours. Why shouldn't we make it fully subsidized for agriculturists and farmers? Instead of putting up
electricity lines for taking electricity to villages and incurring a logs of 40 1o 45 per cent in transmission
cost itself, these power panels can be provided to them. If you praoduce panels in large number, it
would cost you less. These panels can be prepared with the help of the private sector and the public
gector and then they can be distributed to every househald. They can produce electricity by utilizing
these panelz. They can utilize it for the community and they can utilize it for the neighbourhood aleo.
If we are able to do it, then the money that we are spending in the name of making available
electricity to the ordinary citizen, that can be eagily saved. Shri N.K. Singh, was talking about it
theoretically. | have a very ardinary way of looking at the igsue. We need to promote research. It is

not that if you have good bulldings and instruments then only you can promote research.
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Sir, we are alzo folowing the system of the Western countries, where you have to formulate
things logically and data-wise. But poor villagers of our country are having a lot of research-oriented
minds, and they are doing it. YWe are having our own Departments to develop these regearch minds
at the vilage level, and we are also awarding them annually. But many of the research-minded
people are not educated enaugh to suit the modern society. When | was a Member of the Standing
Committee on Ervironment and Forests, | had the opportunity to visit many of the laborataries
throughout India. We have to praise Pt. Jewaharlal Nehru; how visionary he was! He made a huge
investment on these laboratories. But the Directors of these laboratories and scientists say that these
laboratories are being utilized only for presentation of Papers in the Western countries and for getting
better posts there, rather than serving the local people, whose tax money s set apart for these
laboratories in every Budget. | asked them: How many patents have they got registered in each and
every laboratory when we are spending so much of money? They only say, it Is orly one or two.
Ctherwise, they say, "We are presenting Papers in the internatioral fora. They are utilizing our
services and getting awarded for themselves."” We are not coming forward with more and mare
patents, when we are, ctherwise, spending so much money on our centres. The time has come
when they are made accountable. When we are giving them the Budget grant of Rs.20 crares every
year, they have to al least earn Bs.26 crares by way of patent registration and from other proceeds.
Otherwise, that grant has to be stopped, and the same can be Wtilized for betterment of the ordinary
people. We are only spending more and mare money of the Exchequer for betterment of research
work in these labeoratories. Instead we can encourage the private sector which is doing a good
amount of research and capturing new markets because they are market-driven. They want 1o bring
new research materiale so that they can meet the growing needs. Even, the emall cell phane, which
was started az g toaol to tranemit vaices, has now become a full-fledged internet -facilitated computer
in the hands. It can transmit pictures immediately; it can transmit videos; it has got several other
features which can be very easily passed on to other peaple. This was all done within a period of five
years because of continuous research by the private sector. When Apple comes with a I-phong,

then, Nokia starts its research and Siemens also start its research. They are competitive because
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they want to improve their market share. Therefare, Sir, we have to think about diverting our money
to villages, to those people who are getting the minimum of education, but who are research-
minded. That research mind has to be tapped. The human potertiality, which ig available in the

remote parts of the cauntry, is not at all tapped.

The Chinese are tapping that energy in the fullest possible way. On the one hand, they are
modernizing their country and, on the cther hand, they are fully utilizing human resources in every
gspect. That iz why they are now becoming a super power. But the Americans could not tap that
resource properly . Bven for their military, they are borrowing from other countries. | recall having read
in some news journal of the U.S. that they are spending huge sums of money for lobbying. Like, to
make a rogue State an acceptable State, labbying goes on with the Congress people and other
legislators. For everything, they need lobbying. But here, we need a lobbying for making saolar energy
as a part of man's existence. Similarly, we have to see to it that fertilizer is replaced by manures. But
then what will happen? Big industries, which are manufacturing fertilizers and pesticides, would

lobby against ity and they will gy that this iz not the correct way to increaze production.

Sir, 'would gleo like to stregs upan the developmental aspect. Here again, | would only have
1o argue on the basis of the potentiality of the people, who have only studied up to Xl standard in
their own vernacular languages, be it Tamil, Telugu or Malayalam. YWhen they came to higher studies
or professional courses, they have to pay huge amounts. In Tamil Nadu, during Shri Kamraj's period,
it was made free. Subzequently, Dr. Kalaigrar has also made it free up to the college level. In Andhra
Pradesh, students are reimbursed the fees that they pay in professional colleges. This had been
dane by Shri Y. S. Reddy. Subsequently, Shri Rossaiah has also done it. So, if we want to have
development, we should gee to it that students in rural area are given free education, espedcially in
research. They are so intelligent that they adapt themselves to every situation very easily. But we are
not encouraging them to come up to that level. YWe are utilizing only their physical energy. We are
utilizing them only for manual work. They keep going to countries in the Gulf, in Arab countries and in

Europe, even to Malaysia and Singapore, mainly for manual work, but not for mental work . Now, of
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late, we have been seeing the phenomenon of USA and many European countries outsourcing their
work to companies in India, companies in south India which are providing their services at very cheap
rates. The young boys and girls who graduate from colleges are able to adapt themeelves, just after a
month's training, to various jobs including software development and so on. Such is the energy of

the commaon man. That energy is now being tapped again.

Previously, our professionals used to go to foreign countries. Now, people even at the
Bachelor degree level are going abroad. They are going to foreign countries ag wvery, very cheap
labour wherein they are paid a minimum of 2000 dollars monthly; here, we give them just Bs.2000.
Even if they give Re.20000, even then, there is a profit of Rs.25,000 per head. That is the situation in
hdia. Therefore, we may not adopt their development model, but we have to have this type of a
situation. Give power at the local level. Help them. Give mare aid to them. Give them more guidance.
Show the world how it iz working. For example, we enacted one of the best laws for utilizing research
and whatever patent ar copyright is created at the village level, the community would share the profit.
[would like to know how many villages are being benefited by that. At the international level, it has
been one of the best laws enacted by this Parliament. But are we utllizing it ? Do we have the time to
see whether this particular provision is being properly utilized at the vilage level? How many
community pecple were being benefited by taking away such natural herbs which were available. Our
findings on herbs have been utilized by multi-national companies. They give them different names,
different colours and then gell them back to us again. The same thing happened during the coaonial
rule of the British. They tock away all our knowledge, our raw materials, put it in the lanka charan and
brought it here to the same market and sold everything to the same Indians. Similar things are
happening here. The Government should think that we must concentrate on the masses rather than
the people who have already been lured by maney to invest in farelgn countries. We are very happy
that huge amounts of money are being diverted from public sector undertakings in different names
and our own people are purchasing many of the companies. Even today, | saw some US gas
company was bought. We are very happy and proud that now Indian corporates are buying UK

companies, Eurcpean and American companies. We are very proud of that. But, at the same time,
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are we doing the same thing for our own Indians? They are starving. They are going out of the
country. There is an assessment that from Tamil Nadu alone, every year, ten lakh people are
migrating to foreign countries in gearch of jobs. Such ig the situation. How are we gaing to solve thig
problem? Therefore, when we talk about emdronment, it means we are talking about carbon
accounting and everything else, which is the creation of the western knowledge, the creation of the
western culture. No doubt we are benefited for some time; at the same time, we should not forget

our own culture, our own nature which brought Us to this level.

India is a very, very great country. It has got natural resources and human resources which
can be utilised for hundreds of years if we get a proper leadership at the district-level and at the
natioral level. | used to say that every Member of Parliament should feel proud to be in the highest
position in India. People cannot even dream to be & Member and sitting here, which is ane of the
highest positions in Indig. YWe must constantly inguire whether we are doing our jobe as a Member of
Lok Sabha or Rajya Sabha =so that the same situations avallable in Mumbal or Delhi ar Kalkata are
created for our own villages. Are we planning like that ? Are we bringing money in their hands? Are
we showing a path to them? Some Ministers have occupied the seat of Lok Sabha Membership for
fifteen years, twenty years. But, they have nct done even a small thing in their congtituencies. Here is
our Member, Shri Mani Shankar Aiyar. | can gqucte him. He is a man who has done a lct in hig
congtituency. He was defeated in the recent Lok Sabha elections. But, he has done many things
even sitting in the opposition or in the ruling benches. In whichever Ministry he was, he has done

something in his constituency. That is the greatness about him.

Similarly, Sir, whatever programmes we are making at the national level should go to the
people. We need naot boast curselves being very resourceful pecple at the international fora. But,
finally, what is the national development we have attained? In which way are our resources utilised?

Are they utilised properly? That is the question that we need to answer ourselves.

The Re=olution aims to create & situation by which we can addrezs the challenges. Though the
modern terminclogy is used, "environment adaptation and mitigation fund’, | would like to suggest

that we have got a huge maney ag sovereign fund. We are nat utilizing it. Mow, | am told that some
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funds may be utilized for the corporate needs and other needs. But, at the same time, Siry | request
that sovereign fund needs to be ulilieed to see to it that the villages are developed, the Gandhian
dream or Rajiv Gandni's dream comes true, they become self-sufficient villages, they really attain the
Rama-Rajya, the real Swara] or the Grama-Rajya where there would be researches in place, where
the environment is looked after, where there would be comprehensive development, where the
scientific knowledge is taught, where something new comes aut. If we make the small units become
vibrant, one day we would realige the entire India developed. Then, internationally the world would

project India as the super-power in every agpect.

st oifet ARIE €9 (T WS « SUMWIE AT, Environment Adaptation and Mitigation
Func 1 <1 a1 &A1) 2 3f% SHeh | We1 B+l <5 [T 7T W1 WReTd OR =4 21¥E &, 31 off ) 2 16
S B W1 B &, (el B BT 2 AR Y B W BRI 8, §91 U9 9161 IR 959 TENE o
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AT, FesHe ool HIF 81 41 &, T8 U U1 90 & RRE ¥ 8Y 318 719 S el &,
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g S e ofTs1 9] & 98 98 AR 2
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SHRI MANI SHANKAR AYAR (Nominated): Sir, | rige to broadly endorse the approach
indicated in the Resolution maved by my old college friend and present Rajya Sabha companicn, Shri
N.K. Singh. But, as has been indicated by earlier speakers, we will be able to operaticnalise such a
resclution only if the Government were to accept it in principle and convert 1t into a Government
resolution. | am a bit concerned ag to whether the concerng of the present Government and the
immediately preceding one, totally match the reguirement of what needs to be done to operationalise

the broad approach indicated by Shri MK, Singh. We are very fortunate that at this moment, we
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have with us here in the Houge two key Ministers who have been concerned with this issue - one, the
former Mirigter of Science and Technology who was respongible for the National Policy on Climate
Change, and, second, the present Mirister for Ervironment and Forests. Sir, it is only if we are able
to bring the proposals made by Shri N.K. Singh within the framework of the National Pclicy on
Climate Change and adapt that policy in accordance with the realities of our country, plus ensure that
the endesvours of present Minister of Ernvironment and Forests to access the third source of funds
that was mentioned by Shri N.K. Singh, namely, external financing, meet the requirements of our
country, that the intenticns that are expressed in this Resclution will be translated into effective action
on the ground. And, on both these congiderations, | thirk, a great deal more needs to be done. First
and the foremuost, Sir, the MNational Policy on Climate Change does not give adeguate space for the
point that was being stressed by Shri Budarsarna Natchiappan that there s not an adeguate
involverment of local commurities in ensuring that action is taken in commurities, in villages, at the
grassracts to combat (&) climate change itelf, and () the conseguences of climate change. Thig
inadequate attention to the delivery mechanism for any fund, including the fund proposed by Shri

Nand Kighare Singh, is really at the roct of all the problems that our country faces.

To illustrate how serious is this issue, may | draw the attention of the House to the fact that in
1294, when the total Central Government cutlay on social sectar and anti-poverty programmes was
no more than Re. 7,600 crare, India's position on the UN Human Development Index was 134. Over
the rext 15 years, at least in nominal terms, the Central Government outlays on social sector and
paverty alleviation programmes roge by a factor of 15 and, is today of the order of Re. 1,35,000 crore
compared to Rs. 7,600 crore just fifteen or sixteen vears age. And, vet, what is India’s position on
the UN Human Development Index. Tragically, exactly the same ag it was fifteen years ago, it is 134.
And, indeed, the immediate congeguence of economic reforms resulting In larger Govermnment
revenues, and, therefore, larger outlays on social sector and anti-poverty programmes, was that in
1297, we actually sank from position 134 to position 138. So, in these circumstances, it is abundantly
clear to me, as it should be to the Housge and to the country and it should be the central concern of

our nation, that cutcames bear no relationship whatsoever to outlays, and, that is simply because we
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continue to be governed by & totally colonial mentality which believes that the service to which Shri
MK Bingh belonged, the Indian Administrative Service, and the one to which | too belonged, that i,
the Indian Foreign Service, that these are madels for the delivery of development. They are simply
not. They were inventions of the colanial authority for collecting revenue and maintaining law and
order, not for the delivery of development. Although at the start of Independence, we believed that
we could adapt that steel frame to be able fo deliver development, the ugly truth is that the steel
frame is rugted. I has proved itsell to be an iron frame, totally incapable of doing the job of
development. And, therefore, the only way of delivering any kind of development, including the fund
that is referred toin this Resclution, would be ta shift away from bureaucratic delivery mechanisms to
relying entirely on communities which are empowered with functionsg, finances and functionaries to

do the job for themeelves.

The present National Policy on Climate Change vaguely acknowledges that this might be so
but is not adequately elaborated in this regard. And the excuse always made i - and | stress that it ig
an excuse becausze | have heard that excuse again this marming during the Question Hour - that
Panchayati Raj ie the responsibility of States; so beyond reminding them that there is a Constitutional

cbligation, there is nothing further that we can do.

| don't accept this at all, for one, all Centrally-Sponsared Schemes, including the guidelines
that will be drawn up when Shri N.K. Singh's proposal becomes a reality, are drawn up by the
Central Government. And, why, if we can impoze a geries of guidelines on the States, can we nat
also enzure the centrality of the local bodies, which are elected, for the implementation of these
programmes? In any case, as against a few hundred civil servants, we have 32 lakh elected
representatives in all these local bodies. If anly we empower them, if only we ensure that moneys
being sent from this fund proposed by Shri NK. Singh or any other fund were to directly or indirectly
reach the treasury accounts and the bank accounts of these elected local bodies, we would be able
to, at least, ensure & measure of success instead of finding that Shri N.K. Singh's money for this

fund suffers exactly the same fate as all other money sent fram Delhi, which is 85 paise on
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admirigtrative coste and perhaps 186 paise reaching the intended beneficiaries. So, first and
foremost, | would say ig that as Government canverts the good intentions of Shri N.K. Singh into a
really lively Centrally-sponsored scheme, there must be an absolute ingistence that the provigions of
Part 1X of the Constitution, and in so far as tribal areas are concerned, the Provisions of the
Panchayats (Extension to Scheduled Areas) Act, 1996 are strictly conformed to. Without such
attention to the delivery mechanism, any kind of fund, including the fund now proposed, will simply
not serve a congtructive purpoze. So, | would urge, Sir, the present Minister for Environment and
Forest to revisit along with his current colleague, the Minister of Science and Technology, the policy
that was elaborated by the previous Government and try to see how it can be given teeth by making
the local communities, through the Gram Sabhas and local ingtitutions of governance, through the
Panchayate and in the urban areas, the municipalities and other urban local bodies, respongible
within the community iteelf ag also capable within the community itself to deal with these guestions of

ervironmental degradation which are so intimately connected to development issues.

The second lacuna, If | may say =o, in Shri N.K. Singh's proposal = that while it does
recognize the need for external financing, it has not, | think, adeguately explained how such external
financing might be made available globally in an equitable manner. There is reference in the remarks
made by Shri N.K. Singh while moving this Resclution as to the scale on which funding would be
reguired. It rung into billions of dollare; it rung, indeed, into hundreds of billlons of ddlars, but
hundred of billions of dollars over a period of time. YWhat iz immediately required is the means to
ensure that any form of development that takes place henceforth is based on the most environment -
friendly technology that is available. Twenty one years ago, Sir, | stress this, almoest a generation
ago, one of the more enlightened Prime Ministers of India, a young man called Rajiv Gandhi, led the
Indlian Celegation to the Tenth Maon Aligned Summit in Belgrade and in September 1989 made a
proposal which the Government of India appears to have totally forgotten ever since. Since the talks

in the Climate Change negctiations are in many ways deadlocked, | do believe that even though over

322



the last decades ever since the Farth Summit, there has been no particular reference to the proposal
made by the then Prime Mirister, Rajiv Gandhi, except in & glancing manner at the Earth Summit in
1992, where our delegation was led by the then Minigter of State far Ervironment and Forests, Shri

Kamal MNath.

It is still possible to revive the essence of the idea. And | believe it is our national duty to
promote it, partly to give teeth to the proposal made by Shri N.K. Singh but much more than that to
engure on the ground that whether it i= the fund proposed by St NK. Bingh ar any ather
mechaniem that is devised by the Government, we do have the kind of international support
necessary to ensure that in addition to whatever is the domestic Indian effort, which is really the
focus of Shri N.K. Singh's proposal, whatever is the best ervironment-friendly technology available
arywhere in the world or which has been made available through the history of the development of
technology, is made available to our industrialists, to our workers, to our farmers, and to our khet
mazdoor. And it was this that Rajiv Gandhi reflected onwhen he went to Belgrade in Septembier of

1289,

Sir, with your permission, | would like to read inta the record of the Rajya Sabha. It is a
speech, or a part of speech, which has been allowed to simply gather dust for the last 21 years. What

Shri Rajiv Gandhi said | am quoting from that speech.

"\We need a global effort to bring within the easy reach of all, developing and developed, the
technologies that exist and are yel to be developed to combat pollution and erwvironmental
degradation. We cannot leave these matters to the mere play of market forces. Those with
inacequate capacity to pay for environmentally-sound technclogies would then be left with no
alternative but to let development proceed without due regard for the environment. Equally, those
who are denied access to such technologies would have no gption but to fall into the same trap. It is
not only these countries that will pay the price of environmental neglect, it is a price that will probatly
have to be paid by the world as a whole and by future generations . The intermational community has
g common stake in sustainable development. We need a global effort to ensure access to
ervironment-friendly technologies and the funding of research and development into such

technologies.”
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| am sure Shri N.K. Singh will acknowledge that what Rajivii gaid in Belgrade supplements and
expands the fundamental point that he is trying to make. o, Rajiv Gandhi came to this conclusion by

2aying this.

With these ends in view, | proposge the establishment of a Planet Protection Fund (PPF),
under the aegis of the United Nations. The Fund will be used to protect the environment by
developing or purchasing conservation-compatible technologies in critical areas which can then be

brought into the public domain far the benefit of both developing and developed countries.”
| now request the Houge to pay particular attention to the next sentence.

"All technclogies over which the Fund acquires rights will be made available gratis, and
without restriction, to all constituent members of the Fund. | would wish to stress that contributors to
and beneficiaries of the Fund would include not only developing countries but alsa the industrialized

countries. We would wish to work towards universal membership of the Fund."”

He further said, "We propose that all corstituent members of the Fund, developed and
developing, contribute a fixed percentage of thelr Grass Domestic Product (GDP) to the Fund with
exemption but full access granted to the least developed countries. The annual contribution to the
corpus of the Fund would be arcund %18 killion at as low an average contribution as of 0.1 per cent

of GDP."

Now | need, at this point, to mention to the hon. Minister for Enwvircnment and Forests that in
response to Starred Question No.1 posed by me on 26th of July... which, unfortunatey, the House
could not take up because we were expressing sorrow on the death of serving Member by mistake, it
is done, | presume, it i& a typographical error, it says "8 milion dollars’. It wasn't. It is
"18 billion dollars'. That was calculated 21 years ago. But, today, that amount would be much, much
more than 18 billion ddlars. We were talking of 0.1 per cent contribution of GDP. It is not beyond
human ingenuity to negotiate this percentage to a much higher figure than 0.1 per cent. Why nat 0.7
per cent? That would, automatically, increase by seven times the figure, what it was, that was
broadly  calculated, at  the back of an  envelope, by Shi Rajiv  Ganchi

27 years aga.
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Then he =ays!

"That ig, for erwiranment-releted work, the international community would have, at its
disposal, as significant & sum as eighteen billion dollars a year it only each country were willing to part

with but & one-thousandth part of its GDP.”

"Such a Fund would become the fulerum for a truly co-operative global endeavour to measure
up to a prablem of global dimensions and glabal implications. Such a Fund would be a proof of our

commitment to saving all creation and our planet Earth.”

Here s &8 complete suggestion which we have just put to one =ide. There ig an endless
discugsion going on between the developing and the developed countries on how to deal with the
issue of Climate Change. The negctiations, despite the best efforts of our Minister of State for
Erwvircnment and Farests to create a China-India Block and to extend it to other developing
countries, while noble in itgelf, Is running into impossible difficulties. | suggest that as it is part and
parcel of breaking the deadlack in which we find ourselves. We try to float an idea promcted by a
Cangress Prime Minister of India 21 years ago ingtead of letting it wither on the vine as has been
happening all thig time. | would particularly wish to draw the hon. Minister's attention to the basic
principle on which this proposal was bazed. That basic principle came & fTew paragraphs befare he

madie the proposal, in which Shri Rajiv Gandhi said:

"Much of the blame for the depletion of the czaone layer, for global warming, for the dumping
of hazardous wastes, and for deforestation lies at the door of the industrialized countries. Their high
levels of consumption and production not only strain available natural resources but also lead to an
glarming emiszion of pollutants into the atmosphere. The main regpongibility and burden for
combating pollution and envircnment degradation must necessarily be theirs. The Polluter Pays

Principle must apply.”

S0, there is no contradiction, Sir, in maintaining the Polluter Pays Principle, which is at the
heart of the stand taken by India, and other countries, noble countries, at these International Climate
Change Negctiations, but is, in fact, totally in conformity with the campletely practical way of giving

an interrational dimension within which the domestic dimension, addressed by Shri MK, Singh,
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would fit in perfectly like a hand into a well-knit glove. | don't think we have the resources. | just don't
think we have the resources, because we have to run the Commonwealth Games and other such
important international events, to be able to fund this. There would be & serious danger it we had thig
kind of a fund. It may suffer the same fate as the Special Compeonent Plan for the Scheduled Castes,
which has now found ite way into the Commonwealth Games. All these dangers are there. But if you
have a programme which meshes into an internatioral programme of totally practical dimensions,
where everybody is contributing, everybody except the least developing countries, the same share of
GDP, .... but not the same amount of money because quite clearly the share, in absolute terms, of
developed countries like the United States or a country more advanced than us like China will be
much more than what we are contributing, but in terms of gecuring an equitable outcome rather than
equity, which is the point being constantly stressed by the Government of India representatives in
these climate change negatiations, it is perfectly okay to say that we will give the same share of our
lower GODP as somebody else who has a much higher GOP. So, we are not abandaoning the Palluter
Pays Principle and we are not abandoning the principle of equitable treatment. YWe are nat shirking
our international obligations. We are bringing in those with international obligations tco, such as the
developed countries, into the exercise. There ig a suggestion here which seems to me to be
eminently practical that we make awailable a huge bag of environmental technologies grafie to
everybody around the country and we take as much of this as required down to the communities
where they live so that these get adapted and implemented at the grassroots. f you mesh in all
these, and if you don't get stuck in merely the scientific aspects of climate change, but take inta
account the governance realities of our country, and ensure a form af funding which will provide the
resources that are required to be able to mest the huge global challenge, the worst effects of which

will be on countries like ours, there | see a way forward.

2o, | urge the han. Minister of State for Environment and Farests to kindly take a re-look at the
National Policy on Climate Change, adapt it to the provisions of Part X of the Constitution

and the Provisions of the Panchayat (Extension to Scheduled Areas) Act, and just revisit the Planet
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Protection Fund proposed 21 years ago by Prime Minister Rajiv Gandhi. Then, you marry it with what
has been proposed by Shri M. K.8Bingh and, | thirk, we will find an Indig-friendly answer ta the

menace of climate change as it affects our country. Thark you.

SHRI V.P. SINGH BADNORE (Rajasthan): Mr. Vice-Chairman, Sir, undoubtedly, the subject
under discussion and the Resclution put forth by Shri N. K. Singh is of immense importance. Before |
go into the details let me say that if we go word by word we will be able to really see what the
Resolution is focussing on and what Shri N. K. Singh wants. Sir, firstly, the Resaclution says, "Let
this House resclve to constitute an Envirorment Adaptation and Mitigation Fund” . Basically, we are
talking about Erwvironment Adaptation and Mitigation Fund. For what purpose? It further savs, "by
innovative fiscal policies to finance” . It goes into the finance part, the funding part and how we are
really going to get It to meet the cost of technology . Now the technology can be indigenous, R & D
in our own country, also what the technology is as per the international best practices and the cutting
edge technology which is being proposed by the intermational community. Then we go into the

renewable energy.

Then we go into the renewable energy. Yhat | feel here, the crux of the whole thing is the
renewable energy. Because it is not just a subject of the MoS of Environment and Forest who is
present here, it is mare on the power, renewable energy and how best we can, with the indigenous
and the techrology that we can get from abroad, go forward to really see that we power the
hundreds and thousands of villages even in the 45th year of our Independence, which still do nat
have electricity or still do not have access to electricity. This iz exactly what we are talking about. If
we go into other things also, then we can go to adaptation ariging from global warming and climate
change. If we really have to talk about global warming, climate change, then all this iz a very, very
large subject. It is a subject which we have been talking about for very many decades now, from the
Kyoto Protocol, all the way to Copenhagen and now the Minister will be going to Mexico to really talk

about it. | will put some of my suggestions here and | will concentrate on the renewable energy part
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of it because if | go and start with what funding, how much funding is reguired, what we can do
ghout it and also if | start talking about the commercial angles that these advanced countries have;
one of the things that is being propozed is that the orthodox, the conventional energy that we are
putting forth through thermal energy power plants, which have very little PLF, is that, we do not have
the best ceoal available. We can go into details of it. But | will just concentrate on the renewable
energy and aleo the commercial angle of the CCS that they are proposing - Carbon Capture and
Storage. MNow this has never been fried in even their countries and they are proposing that the Third
World and the countries like India and China must adapt the CCS which is 20 to 25 per cent higher
than the state-of-the-art new technologies of thermal generation. Sir, when we talk about the
renewable energy, have we really looked at the potential that this country has, the potential that the
neighbouring countries have? Have we really tapped them ? If we really look into that, the potential is
enormous . There is hundreds of thousand megawatt potential from our neighbouring countries, from
our country from the States that we have like in Himachal, Uttarakhand, Kashmir, Jammu, Leh,
Ladakh and if we even tap those, | thirk all the hundreds and thousands of villages which are still nat
electrified, can be electrified. | have a small suggestion. | don't know if we have talked also because
we do not really have many perennial rivers. Also, like in Rajasthan, we have the IGNP - Indira
Gandhi MNahar Pariyojra. Have we really locked into the technology of the low head hydel small little
power plants that can be really put there in numbers which can be in thousands and thousands, and
with very low head they can be functioning and we can really get energy out of it. Sir, there was a
time when Germany had done away with lignite energy. But they have revisited that, and they have
been able to develop a new technology. Now we have abundance of lignite in our country. That
lignite research, made by countries like Germany can be used here, and we can have a lof af energy

from that. That is still untapped.

MNow, when | talk about solar energy, it is a fact that the Western countries do not have the
sunlight that we have in our country. And, | think, the Third Warld Countries, that have sunlight, are
not interested in giving it to us because they fear that if we generate electricity through sclar energy,
then, they will not be able to put thelr commercial agenda on things like the CCS, which

they propose, and on which they want to make lots and lots of money. | have ancther very small
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suggestion; of course, the Power Minigter is nat here. Far a large country like India, why should we
not have two sets of timings zones ? We can have winter timing and summer timing. Now, if we have
two timings zones, say, ane particular time in Delhi and a different time in Kaolkata, then, the peaking
hour will be different and we can save electricity in the country. We will have two peaking time, and

that can, really, help us save the daylight. That is my suggestion.

Sir, we have talked about carbon credit. \We have also talked about this fund. But | would want
ta know from the Minister of Environment and Forests, that when there is also the CAMPA Fund,
which is huge in amount, whether we have really utilized that. What was this fund callected for ? Thig
is the problem. If we have a new fund, then, its implementaticn, that is, how it is going to be utilized
and where it is going ta be utilized, should alsa be looked inta. Otherwise, even when we have the
fund, we do not know whether it ig really going in the direction that we are talking about, that this
legislation is talking about. Most importantly, | feel that when our Minister goes to Mexico, we should
lead the Third World Countries, the developing countries. YWe should have g policy of our own. We
can also talk to China becausze problems, which China and our country, are facing are similar. And
the Mirigter has been talking about it. But whenever the Minigter talke about something different,
there are peaple who jump at him. They feel that he ig talking something which is not his subject,
which is not good for the country. | feel that we should give him an oppartunity . When we look at the
amount of work that he has done for the congervation of tiger and affarestation, | think, no other
Minister, in the last mary decades, has been able to do it. And, | congratulate him. Thank you very

much.
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Mitigation Fund by innovative fiscal policies to finance the cost of technology, promaote research and
development of renewable energy and lower the burden to mest the inevitable costs of adaptation

ariging from Global Warming and Climate Change” .
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The House then adjourned at ten minutes past five of the clock il

eleven of the clock on Monday, the 9th August, 2010.
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